
04.09.2018                            J- 1       PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

COURT NO.37  
     (DIVISION BENCH-II)
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE A.K.CHAWLA

AT 2.30 P.M
1. FAO(OS)178/2016 SHIKHA CHAKRABORTY & ORS SANTOSH MISHRA,ROHINI PRASAD
   CM APPL.22333/2016 VS MAJOR SAUMITRA SARKAR (RETD) MANOJ K.SINGH

& ORS BHARAT SINGH,RUPESH GUPTA
UMESH PRASAD,AJAY BAHL
VIKAS SHARMA 

COURT NO.3    
(DIVISION BENCH-VI)
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE REKHA PALLI

AT 10:30 AM
1. W.P.(C) 8474/2018 ANU KUMARI SUDHIR NANDRAJOG,SWASTIK
   CM APPL. 32557/2018 VS. UNION OF INDIA & ANR SINGH, RAGHU VASISHTH,
   CM APPL. 32558/2018 ARUN BHARDWAJ, SAAKSHI 

AGRAWAL, NARESH KAUSHIK
OMUNG GUPTA,

 
2. W.P.(C) 8415/2018 ANUJ PRATAP SINGH JYOTI SINGH, M.K 
   CM APPL. 32327/2018 VS. UNION PUBLIC SERVICE COMMISSION BHARDWAJ, NARESH KAUSHIK,

& ANR. OMUNG GUPTA, ARUN 
BHARDWAJ, NIKHIL BHARDWAJ,
SHUSHWAT SHARMA

COURT NO. 5
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 02:15 P.M
1. W.P.(C)3044/2016 WALMART INDIA PVT. LTD. KAPIL SIBAL,
   CM APPL. 12845/2016 VS. CENTRAL VIGILANCE COMMISSION SIDDHARTH AGGARWAL,
   CM APPL. 18410/2016 ANUJ BERRY, MALAK
   CM APPL. 26211/2017 BHATT,ADIT S. PUJARI

P.S.S. BHARGAVA,
TATINI BASU

HIGH COURT OF DELHI                            
01/09/2018                              REGISTRAR (LISTING)



04.09.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION

         COURT NO. 50 (OS – D)
        NEW COURTS BLOCK (FIRST FLOOR) 

              HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 10.30 A.M.

30. O.M.P. 435/2011           HINDUSTAN STEELWORKS         SHIPRA GHOSE, N. PRASHANT
                              CONSTRUCTION LIMITED         KUMAR NAIN,SONIA DUBE 
                              Vs. UNION OF INDIA                             

*******
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